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SHRI ANNASAHIB SHINDE : 11 is a 
suuestion for,action. 

SHRI N. K. SOMANI : The question 
or total quantum or availabilty of credit :lDd 
its demand loses its relevance in view of 
the fact that the vulnerable section of the 
alricultural community which needs this mo· 
ney most is denied it consistently, In view of 
theract that 87 percent of agricultural house 
holds have lands smaller than ten a re~ in 
this country and in view of the fact that 
the riori ie~ and directions of the Fourth 
Five·Year Plan finalisation arc at the stage 
of consideration of the Internal Affairs Sub· 
Committee of the Cabinet now. would the 
Government apply its mind and allocate a 
certain sum of money for the Fourth Five-
Plan for this section of the agricultural 
community? 

SHRI ANNASAHIB SHINDE : I think. 
it is a good suggestion. 

Cultl,atlon of Entire Cultivable 
land 

+ 
·604, SHRI YASHPAL SINGH: 

SHRI K. LAKKAPPA : 

Will the Minister of FOOD AND AGRI· 
CULTURE be pleased to state: 

(a) whether there is any proposal under 
consideration of Government to bring the 
entire cultivable land in the country under 
cullivation; 

(b) if so, the broad o li e~ thereof: 
aDd 

(c) the funds earmarked for the same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICUL.TURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) to (c). While there is no 
liDlle proposal to bring all the cultivable 
lands UDder cultivalion. Ihe long-term obje· 
ctive of land developmenl pr02ramm<l in 
various Stales i. to make the besl possible 
ja" of ~ I!vajlab19 IBI!d il! a ~rda~ with 

scieDtific land classification, whether it invo-
lves extension of agriculture on cultivable 
wastelands, or developoment of pasture and 
afforestalion on lands which might be bettor 
suited for such purposes. 
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SHRI ANNASAHIB SHINDE : Accor-
ding to rough estimates. the lotal land which 
remains uncultivated is aboul 750 lakh 
Dcres but much of il i. nol fil for cultivallon. 
A survey was carried oul and a committee 
W85 ftppointej 10 go into Ihis and to locate 
the lands which arc in blocks of more thin 
250 acres, With Ihe assistance of Slate 
Govcrnment- we try to idcntify other laDd, 
also. It is a question of classification and 
caltgorisation cr lands and wherever laDd i. 
til for cullivation. we have advised the Siale 
Go,crnments 10 give it to landle .. labourers 
on some priorit), ba,i.. for example, IIrst 
I'riorily to Schedulcd Caslel Ind Scheduled 
Tribes. then 10 e •• ,crviccmcn and lhen 10 
othero. Thcse 13n,1> arc nol remainin;l unc-
ullivated ror wanl of tractors elC , but there 
arc nlan) olher reason.. The Stale GoIoer. 
ameilU arc "izcd oC tbe fIIIIllCr, 
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SHR[ ANNASAHIB SIIINDI'. : The 
State GJvern,nent., as I have said, arc 
seized of Ihe matter. 

SHRI mSWANARAYAN SHASTRI: 
May I know whether Ihe Government is 
oW,lre that ab<lut SO ~r e~  of Ih: land in 
tea g rd ~ owned hy r rl'i~  compi.lnics in 
A'lS3m is lying idle and. in view of this. 
whe h~r Government will make a "survey tn 
make avaibhle the," lands for "I'ricliltural 
purposes. 

SHR[ ANNASAHIB SJIINDE : [ think, 
the hon. Member h .. in niind some lands 
in the oss~ssi  of tea cslatcs. We have 
drawn the allention of Ihe State Government 
that they should cultivate and u,e thc lands 
for food prod lIelion. 
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SHRI ANNASAHIB SHINDE ': The 

problem. or _SIC land in Rajaslhan arc 
well tnowq. Many dillicullies arc there, 
iPcludiq Jack Of raiqfalJ wbcl! it is requirod. 

But reccntly, the Sub-Committee of the 
National Development Council went into tbese 
problem They hwc suggesled th;:, thOle 
schemes should be entirely in the States 
sector. So, the Rajasthan Government will 
be competent to take lip the matter. 
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SHRI ANNASAHIR SIIINDE : [can't 
say. 
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SURI ANNASAHIB SHINDE : The 
lotal land brought under cultivation in the 
last few years is 10 million acres. During the 
Fourth plan, wc expect to bring aboul 2. S 
million r.cres, under cu Itivation. 
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SHRI ANNASAHIB SHIN DE : This is 
altOlCther a separate question. A seJIHIIl9 
notice is l'CCluircd. 
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SHRI JYOTIRMOY BASU: Wnter is 
the primary need for cultivation. As we sec 
in Bengal and other places, major irrigation 
projects have not fulfilled our expectations, 
namel), flood control; electrification and 
major irrigation. I would like to know flom 
the hon. Minister as to how much money 
the) are willing to allocate for minor irriga-
tion during the Fourth Plan, in electrified 
areDS where electric pumps will he used and 
in areas whieh arc not electrified. 

SHRI ANNASAHID SI'IINDE : I sN'k 
your proteclion. This has nothin? 10 do wilh 
this Question. 

1511 ""' ~ : ~ ~  ~  lJq'T<'J' 
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SIlRI ANNASAHIR SHINOE : II i.< 
given to the State Governlllents. Th:y should 
give the highest priority to Harij"ns and 
Scheduled Caste people. 

SHRI NATH PAl: Has the hon. Minis-
ter's attention been drawn to a statement 
made by a Japanese agricultural sl i i~ . 

leaving aside the question of lonc terll1 
project to brinll all culli,able land unJl'r 
cultivation, that it is po;siblc to re,;ch s:If'-
sufficiency in foodllrains by si ~ only 5 
per cent of the cultivable Jand ? If their 
attention has been drawn to it, do they 
really propose to C!O something about it or 
is it just an academic exercise ? This is the 
estimate of the eo l~ who arc experienced 
and successful in this field. 

THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI JAGJIWAN RAM): 
That is exactly what we are doing in our 
fOU1Itry'. ·W!!.t the Japanese h;lve said i~ 

that, with the new method of agriculture, it 
is possible to produce five to six tonnes per 
acre of foodgrains. I have perhaps repeated 
in this House that, as a Food Minis'cr, I 
sometimes feci that if we take care of 30 to 
32 mi/lion acres of land and do scientific 
agriculture. that area of land will rive to 
the country the required quantity of rood· 
grams. but that may create social problema 
if we do not take care of all the areas and" 
sma/l Farmers. So, what the al'al es~ have 
s]id, we arc already doing; it is not nn 
a ad~ d  cxC'n:isc. 

Broadcast of Programme for Tibetaas 
from All India Radio 

*605. SIIRI SAMAR GUHA : Will the 
Minister of INFORMATION AND BROAD· 
CASTING AND CO\'MUNICATIC NJ 
be pL'a'i.rd to state: 

(a) whether the All India Radio broad· 
casts any programme specially meant ror 
Ihe Tlb.;lan!l in:.idc :mJ uutsiJ..: Tib\:t ; 

(Il) if so, "hell.er this programme 
m'lkcs any ~ ial ,rro!'t to counl::r anti-
Iraliall prtlrag'u,da dircch .. 'd by China over 
Lui"" RaJIO ; 

(e) if so, the r~ of such roer ~s 

and 1he time ~l lolkd fur it ~ aOli 

(d) "hethcr hell' of Tibetan refugees h 
taken for that, ;,11(\ if nol, the reasons 
thercfo. ? 

THE MINISTER OF STATE IN THE! 
MINISTRY OF INFORMATION AND 
nROA()CASTING. AND IN THE DEPA-
RTMENT OF COMMUNICATIONS (SItRI 
I. K. GUJRALj (a) : Yes. Sir. 

(b) Yes Sir, 

(c) [<ternal S:rvice.; ivi.io~ of AIR 
broadcast. i" Tibetan Selvice for 15 minutes 
in the mcrnirol1 anJ for 45 minutes i.1 the 
evening eyery day. Thii programme is r:I.1; . 
yed by rs~o g a io~. which br.l!d;J't I 
in addition to it. 10 minute, prOlrammc i.J 
Tibetan every day. h~ r r.l,ramme brmj· 

~  from Delhi i. allO r~ ro deasl "r' 




